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Nirmal Kumar Agarwal Vs The State of Jharkhand  

Advocate’s Name- Mr. Rahul Pandey 

Defects:- 

9. (i) Present address of petitioner may be stated at vak. 

 (ii) Name of O.P. no. 2 at page no.-2 may be stated as per page no. 11. 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 


